BEFORE THE AJUDICATING AUTHORITY

(NATIONAL COMPANY LAW TRIBUNAL)
AHMEDABAD BENCH |

AHMEDABAD

C.P. (I.B) No. 63/7/NCLT/AHM/2018

Coram: Hon’ble Mr. HARIHAR PRAKASH CHATURVEDL MEMBER JUDICIAL

Name of the Company: Phoenix ARC Pvt Ltd.
(Trustee of Phoenix Trust FY 14-9)
V/s.
Doshion Pvt Ltd.

Section of the Companies Act: Section 7 of the Insolvency and Bankruptcy

Code

1. Svasnuara swuzen

2. &% ASWsh, . podStw

Parties are paid the cost of Rs. 10,000/- and also file objections.

HARIHAR PRAKAW

MEMBER JUDICIAL

List the matter on 08.06.2018

Dated this the 29th day of May, 2018.




